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New Delhi this the 6th day of October, 2000

Hon'fole ant- Lakshmi Swaminathan, Men±>er(J).

..lagdish Mehto,
S/o Shri Laxman Mehto,
R/o 1-81, Type-1, Krishi KLinj,
lARI, Newi Delhi-12-

(Ety Advocate Shri Chittrangan hlati)

Vers'..is

1 - Union of India throt..»fjh
t he Secret a ry,
Ministry of Agriculture,
K r i s hi i B hawa n, New De 1 h i .

2- ICAR through its Secretary,
Krishi Bhawan, N. Delhi,

3- TARI, through its Director,
Pusa, New Delhi-12. ., Respondents.

( By Advocate Ms, Geetanjali Goel with Shri Yashwant
Kumar, La.iA" Officer)

0 R. O E R

.b!.Qn.lb..l.e..„S.n).t.,v. L.aKs.hiTi.i Swami.nat;hari^ .M.mbe.t.C.a,.)..,.

Learned counsel for the respondents has handed over

a  copy of the order dated 5.10.2000.. In vie<.A.i of this

order, learned counsel has stated that nothing further

survives in the O.A. Shri Chittaranjan Hati, learned

counsel agrees with this submission of the respondents.

2. In the above facts and circumstances of the^

case, Shri Chittaranjan Hati, learned counsel seeks

permission to withdraw the O.A. as having beccmie

infri.ictuous- Noting the above facts, the O.A. is

dismissed as having become infrijctuous.
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(Smt. Lakshmi Swami natharr)^
Member(J)


